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BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE
MEMORANDUM OF APPLICATION
IN THE MATTER OF
Original Application No. 1870f 2023
Mr. Vijay Vilas Dighe -~ Applicant
Versus
Yashraj Marriage hall and Multipurpose
Hall Through its Owners
1. Mr. Digambar Hanumant Kirdat
2.Mr. Datta Digambar Kirdat

3. Mr. Shankar Digambar Kirdat &Others ---Respondents

REJOINDER AFFIDAVIT IN CONNECTION WITH
REPLY AFFIDAVIT FILED BY RESPONDENT NO.1 AS
FOLLOWS :

I, Mr. Vijay Vilas Dighe Age- 41, Occ-Business R/at:
269/A, near shanbag School, Daulatnagar, Karanje peth,
Taluka-Dist: Satara-415002 Mobile No: 9881379881, do
hereby state on solemn affirmation that;

1. The rejoinder Affidavit filed in connection with reply
Affidavit filed by the Respondent No.1. The Respondent No. 3
levied EDC Rs. 11,25,000/- (Eleven Lakhs Twenty Five
Thousand Rupees). The said EDC has imposed is appropriate.
In pursuance to reply affidavit filed by the Respondent No.1
wherein stated that the period from 11.10.2023 to 08.04.2024
have to consider it is totally contradictory to earlier reply
Affidavit filed by the Respondent No.1. According to point
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No.7 the yashraj multipurpose hall operating by the
Respondent No.1. The operation of the said multipurpose hall
from the year 2016- 2017. It is also contradictory with the
terms and conditions framed by the District Collector, satata.
The purpose of using of the said land for residential hotel but
the Respondent No.l using the premises for multipurpose hall.

7 1 states that the hotel Yashraj Mangal Karyalay/
Multipurpose Hall using for a activities of marriage,
birthday parties and other functions/celebrations conducted
on regular basis in the hall, it generates air and noise
pollution from various sources including use off D
Systems, use of fire crackers, large commercial utensils,
blowing horns which caused significant noise pollution by
hotel Yashraj Mangal Karyalay / Multipurpose Hall. In
fact EDC have calculated from the period from the year
2017. The defence taken by Respondent No.1 the liability
of DJ system has not lies upon the Respondent No.1. It 1s

contradictory with the provisions under Environmental /
(Protection) Act, 1986 as well as Noise pollution/s&/ .
(Control Regulation) Rules, 2000. The sample ¢f nois (C)

pollution collected by private test report dated 27.01.2024,\\ \

>

2\

20.04.2024, 21.04.2024, 11.05.2024. Day time as well as \\

night time the noise pollution crossed the necessary limits
even after the premises comes under ambit of silence zone.
Hereto annexed and marked as EXHIBIT-A noise pollution
collected by private test report by Nature and care
dated 27.01.2024, 20.04.2024, 21.04.2024, 11.05.2024.

3. I states that during the pendency of the present petition,
the Respondent No. ] sought consent to operate from
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Respondent No.3. And also during the pendency of the
petition the said premises declared silence zone on
01.01.2024 by Respondent No.4. The notification issued
on 01.01.2024 by Respondent No.4 Hereto annexed and
marked as EXHIBIT-B _the notification issued on
01.01.2024 by Respondent No.4 regarding silence zone.

4. T states that the Respondent No.1 did not obtain any
updated Permission from collector of satara to run hotel
Yashraj Mangal Karyalay / Multipurpose Hall. The
Respondent No.1 illegally running the said business and
ultimately it caused huge noise pollution. The terms and
conditions framed while issuance of N.A order wherein
clearly mentioned that the Respondent No.l can run
residential hotel. According to advertisement the capacity
of hall is for 800 person.

5. 1 states that according to noise pollution (Regulation and
control) Rules, 2000 issued by State of Maharashtra dated
21/04/2009 and the Copy of Circular issued by
Respondent No.3 i.e MPCB the noise limit should not be
crossed in slient zone (day time 50 dB(A) and night time
40 dB. The location of business is close vicinity of
shanbag school so as to the said area pertains to slience
zone and consent to operate from Respondent No.3 on
08.04.2024 by the Respondent No.1. The noise pollution
beyond permissible limits and it would be dangerous to
public health. The noise pollution cross more 70 decibel
when marriage or other functions/celebrations were going
on, it caused huge noise pollution by hotel Yashraj
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Mangal Karyalay/ Multipurpose Hall. The noise pollution
and every time even by crossing decibel limits.

6. In these facts and circumstances [ state on solemn affirmation
that the contents of this Affidavit of Service as stated in paragraphS
are read over to me and are true and correct to the best of my
knowledge, information and belief.

All the contents of this Affidavit from paragraph no. 1 to 6 are
true and correct to the best of my knowledge, information and
belief. In witness whereof I have signed here at Pune, on this
12th day of September 2024 hence, this affidavit of service to
respondents.

I know the Affiant,

-

Advocate

Rahul Kulkarni %
Affiant

Vijay Vilas Dighe

| BEFORE ME |}

NEEL) . DIGHE .
NQTARY. GOVT. OF INDIA

Noted and Registeredl

Date:- 12 _SEP_2024
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% Nature 89 Care
s Seiemntitie Salutlon

Environment Consultant & Services

TEST REPORT

M%m_._ SO,

Company Name & Address: 7Mrvuay 6lghe SI;. e
‘ Sutyawanshi Colony, Daulat Nagar, Satara, Maharashtra 415001,
k\h"‘qA—%“—‘_'——m<m~._\.~_ B ———
[inward No: NCSS/2024/15 7 Date of Sampling: 27.01.24
Your Ref No. : Text Request Sampling Method: NCSS/SOP-5/03
Sampling Location: Yashraj
. Multipurpose Hall area, Daulat Nagar,
Collected By : Nature & Care Satara.
Sample Na_mci_ Noise Monitoring Date of Report: 29:01:24
] Monitoring Standard Ll'est
Sr.No Timing Result Unit ethod
Values
1 01:40 pm 75.5 dB 75
2 01:45 pm 84.6 dB 75
3 01:50 pm 82.3 dB 75
* | 01:55 pm 83.1 dB 75
s 1 oz0spm | 78z 4B 75
6 I ozioem T e —T—— Ly d3(4)
@ e ikt s} : dB 75
: 7 _(,),2:15 pm [ 79.5 ' __‘J]—M— 75
| 8 02:20 pm | 781 | 48 | 75
= T R Sm— T R e
9 02:25 pm i,‘ o 72‘1 - _‘th 75
10 02:30 pm 715 dB 75
Note: s R R

|

| 1. Test Report is based an above paramieters

’ Z. NCSS will discard the sample after one month of the date of Test Report.
|

For Nature & Care

Q(Z."“L)

Authorize signatory

f 3. Test Results pertain only w the sample tested

Office : CTS No. 506/17/A, Plot No. 16/A, R M Enclave, 31d Floor, Parange Chowi-Civil Hospial Road, Behind SBI Bank, Sadar Bazar, Satara - 415001
Email : nalurecare.office@gmail.com / natcare solution@gmall.com  Web Site : www nalureandcearg co in . »
Mob.; 9922151315 / 9552536132 Tel. No. 02162 - 231209 7 Save Nature For Better Future |



Nature 8§Care

Scientiflc Solutlion
Environment Consultant & Services

TEST REPORT
Company Name & Address: Mr. Vijay Dighe Sir,
Suryawanshi Colony, Daulat Nagar, Satara, Maharashtra 415001.
Inward No: NCSS/2024/22 -1 Date of Sampling: 20.04.24
Your Ref No. : Test Request Sampling Method: NCSS/SOP-S/03
Sampling Location: Yashraj
Multipurpose Hall area, Daulat Nagar,
Collected By : Nature & Care Satara.
Sample Name: Noise Monitoring Date of Report: 22:04:24
M_on_itoring Standard Test
Sr.No Timing Result Unit ethod
Values
1 01:50 pm 72.2 dB 75
2 01:55 pm 74.3 dB 75
3 02:05 pm 78.5 dB 75
4 02:10 pm 81.2 dB 75
5 02:15 pm 80.0 dB 75 a3 4
6 02:20 pm 83.3 dB 75
7 02:25 pm 79.5 dB 75
‘ 8 02:30 pm 75.3 dB e
:
Note:

1. Test Report is based on above parameters.
2. NCSS will discard the sample after one month of the date of Test Report.

3. Test Results pertain only to the sample tested.

For Nature & Care

~peted

Authorize Signatory

Office : CTS No. 506/17/A, Plot No. 15/A, R M Enclave, 3rd Floor, Parange Chowk-Civil Hospital Road, Behind SBI Bank, Sadar Bazar, Satara - 415001
| Email ; naturecare.office@gmail.com / natcare.solution@gmail.com Web Site : www.nalureandcare.co.in

| Mob.; 9922151315 / 9552536132 Tel. No. 02162 - 231299 Save NamreFar B‘_qtter F utu;q :
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Nature & Care
b Scientific Solution

Environment Consultant & Services

TEST REPORT
Company Name & Address: Mr. Vijay Dighe Sir,
Suryawanshi Colony, Daulat Nagar, Satara, Maharashtra 415001.
Inward No: NCSS/2024/22 -11 Date of Sampling: 21.04.24
Your Ref No. : Test Request Sampling Method: NCSS/SOP-S/03
Sampling Location: Yashraj
Multipurpose Hall area, Daulat Nagar,
Collected By : Nature & Care Satara.
Sample Name: Noise Monitoring Date of Report: 22:04:24
Monitoring Standard Test
Sr.No Timing Result Unit ethod
Values
1 01:20 pm 74.5 dB 75
2 04:725 pm 78.6 dB 75
3 01:30 pm 80.3 dB 75
4 01:35 pm 78.1 dB 75
5 01:40 pm 82.2 dB
; : 75
. Lysg 0B (A)
01:45 pm 84.6 dB 75
7 01:50 pm 79.8 dB 75
8 01:55 pm 78.6 dB 75
9 02:05 pm 74.2 dB 75
10 02:10 pm 7.7 dB 75
Note:

1. Test Report is based on above parameters,
2. NCSS will discard the sample after one month of the date of Test Report.
3. Test Results pertain only to the sample tested.

For Nature & Care

.

Authorize Signatory

Office : CTS No. 506/17/A, Plot No. 15/A, R M Enclave, 3rd Floor, Parange Chowk-Civil Hospital Road, Behind SBI Bank, Sadar Bazar, Satara - 415001
Email : naturecare.office@gmail.com / natcare.solution@gmail.com Web Site : www.natureandcare.co.in ; \
Mob.: 9922151315 / 9552536132 Tel. No. 02162 - 231299 Save Nature For Bett er Future ‘
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@ Nature 8§Care

Scientific Solutlon
Environment Consultant & Services

TEST REPORT
Company Name & Address: Mr. Vijay Dighe Sir,
Suryawanshi Colony, Daulat Nagar, Satara, Maharashtra 415001.
Inward No: NCSS/2024/11 -I Date of Sampling: 11.05.24
Your Ref No. : Test Request Sampling Method: NCSS/SOP-S/03
Sampling Location: Yashraj
Multipurpose Hall area, Daulat Nagar,
Collected By : Nature & Care Satara. '
Sample Name: Noise Monitoring Date of Report: 11:05:24
Monitoring Standard Test
Sr.No Timing Result Unit : Method
Values
1 00:10 am 62.2 dB <70
2 00:25 am 69.8 dB <70
3 00:30 am 71.5 dB <70
4 00:35 am 74.4 dB <70 Lyeq B (A)
5 00:40 am 73.4 dB <70
6 00:45 am | 17 dB <70
7 00:50 am 71.8 dB <70
Note:

1. Test Report is based on above parameters,
2. NCSS will discard the sample after one month of the date of Test Report.
3. Test Results pertain only to the sample tested.

For Nature & Care

S

Authorize Signatory

Office : CTS No. 506/17/A, Plot No. 15/A, R M Enclave, 3rd Floor, Parange Chowk-Civil Hospital Road, Behind SBI Bank, Sadar Bazar, Satara - 415001
i : e i i ’ tureandcare.co.in .
Email : naturecare.office@gmail.com / natcare.solution@gmail.com Web Site : www.na
Mob.: 9922151315/ 9552536132 Tel. No. 02162 - 231299 7 Save Nature For Better Future
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The plan showing the above proposed modification to the Sanctioned Development Plan of the
Baramati Municipal Council is available for inspection during working hours on all working days in Baramati
Municipal Council ;

Suggestions and objections, if any, to the above proposed modification to the Sanctioned
Development Plan of Baramati (Extended Area) shall be communicated in writing to the Administrator
and Chief Officer, Baramati Municipal Council within one month (30 days) from the date of publication of
this Notice in the Maharashtra Government Gazette.

MAHESH ROKADE,

Administrator and Chief Officer,
Baramati, 2nd January 2024. Baramati Municipal Council, Baramati.
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